Item No. 29
Notification of Motor Third Party Insurance rates effective from 16th June, 2019 for the financial year 2019-20

1. Vide Order Ref. IRDA/NL/ORD/MOTP/051/03/2019 dated 28th March, 2019 (Annexure A), notification has been issued extending the validity of Motor TP rates of the year 2018-19 beyond 31st March, 2019 until further notice.
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2. Subsequently, vide Order ref IRDAINL/NL/NTFN/MOTP/91/06/2018 dated 4th June, 2019, notification has been issued on the Motor Third Party Insurance rates effective from 16th June, 2019 for the financial year 2019-20. A copy of the notification is placed as Annexure B.


Submitted for ratification by the Authority.
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